
CORRIGENDUM

W.P.(C) 2192/2010 LISTED BEFORE HON'BLE DB-I MAY BE READ AS UNDER:
COURT NO.     
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

AT 2.15 P.M.
1. W.P.(C) 2192/2010 STANDING CONFERENCE OF PUBLIC JAYANT NATH

ENTERPRISES VS. BSES RAJDHANI B.C. PANDEY
POWER LTD. & ANR. K.DATTA

SUMEET PUSHKARNA
JITENDRA KUMAR

HIGH COURT OF DELHI                            
03RD OCTOBER, 2012                             REGISTRAR (LISTING)


